
 

FORM A 
PUBLIC ANNOUNCEMENT 

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process 
for Corporate Persons) Regulations, 2016) 

 
FOR THE ATTENTION OF THE CREDITORS OF QUADRANT TELEVENTURES 

LIMITED 
RELEVANT PARTICULARS 

1.  Name of corporate debtor Quadrant Televentures Limited 
2.  Date of incorporation of corporate debtor 02/08/1946  
3.  Authority under which corporate debtor is 

incorporated / registered 
ROC-Mumbai 

4.  Corporate Identity No. / Limited Liability 
Identification No. of corporate debtor 

CIN: L00000MH1946PLC197474  

5.  Address of the registered office and principal 
office (if any) of corporate debtor 

Registered Address: Flat no. 8, B-Type, Sadafuli 
Building, Tirupati Park, Gurusahani Nagar, N-4, 
CIDCO, Aurangabad City, Aurangabad, Aurangabad, 
Maharashtra, India- 431001 
 
Address where books of accounts are maintained: 
B-71, Industrial Area Phase- VII, Mohali, Punjab, 
India- 160055 

6.  Insolvency commencement date in respect of 
corporate debtor 

02/09/2025  

7.  Estimated date of closure of insolvency 
resolution process 

1st March, 2026 (180th day from the date of 
Commencement of Insolvency Resolution Process) 

8.  Name and registration number of the insolvency 
professional acting as interim resolution 
professional 

Name: Atul Kumar Kansal 
Regd. No.: IIBBI/IPA-001/IP-P00035/2016-
2017/10088 
AFA Valid Upto: 31.12.2025 

9.  Address and e-mail of the interim resolution 
professional, as registered with the Board 

Ground Floor, 221-A/19, Onkar Nagar-B, Tri Nagar, 
North West, National Capital Territory of Delhi, 
110035  
Email: advatulkansal@gmail.com  

10.  Address and e-mail to be used for 
correspondence with the interim resolution 
professional  

Immaculate Resolutions LLP, Unit No. 112, First 
Floor, Tower-A, Spazedge Commercial Complex, 
Sector-47, Sohna Road, Gurgaon-122018 
 
Email Id: Qtl.ibc@gmail.com 

11.  Last date for submission of claims 16/09/2025 
12.  Classes of creditors, if any, under clause (b) of 

sub-section (6A) of section 21, ascertained by 
the interim resolution professional 

Not Applicable 

13.  Names of Insolvency Professionals identified to 
act as Authorised Representative of creditors in 
a class (Three names for each class) 

Not Applicable 
 

14.  (a) Relevant Forms and  
(b) Details of authorized representatives 

are available at:  

(a) https://ibbi.gov.in/en/home/downloads 
(b) Not Applicable  

 

 
Notice is hereby given that the National Company Law Tribunal, Mumbai Bench (Court-I) has ordered 
the commencement of a Corporate Insolvency Resolution Process of the Quadrant Televentures 
Limited dated 2nd September, 2025.  



 
The creditors of Quadrant Televentures Limited, are hereby called upon to submit their claims with 
proof on or before 16th September, 2025 to the interim resolution professional at the address mentioned 
against entry No. 10. 
 
The financial creditors shall submit their claims with proof by electronic means only. All other creditors 
may submit the claims with proof in person, by post or by electronic means. 
 
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of 
authorized representative from among the three insolvency professionals listed against entry No.13 to 
act as authorized representative of the class [specify class] in Form CA 
    
Submission of false or misleading proofs of claim shall attract penalties. 
 

 
 

 
Atul Kumar Kansal  

Interim Resolution Professional 
Quadrant Televentures Limited 

Registration Number: IBBI/IPA-001/IP-P00035/2016-2017/10088 
Registered Address: Ground Floor, 221-A/19, Onkar  

Nagar-B, Tri Nagar, North West, National  
Capital Territory of Delhi- 110035 

Email For Correspondence- Qtl.ibc@gmail.com 
     Email: Registered with IBBI – advatulkansal@gmail.com 

 

     
          AFA Valid up to: 31.12.2025

      
 
Place: Delhi  
Date: 05-09-2025 
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FINANCIAL EXPRESS (English)- Mumbai, Chandigarh, Ahmedabad 
Edition- https://www.financialexpress.com/ 
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JANSATTA (Hindi)- Chandigarh Edition- https://www.jansatta.com/ 
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LOKSATTA (Marathi)- AURANGABAD EDITION- 
https://www.loksatta.com/ 
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Kashmir Uzma (Urdu)- Jammu Edition- https://epaper.kashmiruzma.net/  
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Early Times (English)- Jammu Edition- https://www.earlytimes.in/ 
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LOKSATTA-JANSATTA (Gujarati)- Surat, Ahmedabad, Vododara 
Edition- https://www.loksattanews.co.in/ 


